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Projected Growth o f Tourism

2171. PROF. AJIT KUMAR MEHTA: Will the Minister 
of TOURISM be pleased to state:

(a) whether the projected growth of tourism in the 
country during 1996 has failed to materialise;

(b) if so, the estimated arrival of international 
tourists in the country during 1996 as against the projection;

(c) the estimated loss of foreign exchange suffered 
as a result thereof;

(d) the cause identified for the setback in tourist 
sector in the country; and

(e) the strategy formulated for the promotion of 
tourism?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF TOURISM (SHRI SRIKANTA JENA): (a) to
(d) The international tourist arrivals in the country during
1996 were 2287860 registering a positive growth of 7.7% 
against the projected growth of about 8% during the year. 
The marginal difference is primarily due to decline in traffic 
from Pakistan. There is no significant loss of foreign 
exchange earnings from tourists during this year.

(e) The strategy for the promotion of tourism include 
improvement of infrastructural facilities, strengthening of 
promotional efforts and human resource development.

[ Translation]
Ratlam-Banswara-Dungarpur-Hlmmatnagar 

Railway Line

2172. SHRI BHERU LAL MEENA:

SHRI TARACHAND BHAQORA:
Will the Minister of RAILWAYS be pleased to

state:

(a) whether any survey is being conducted to link 
Ratlam-Banswara-Dungarpur-Himmatnagar with rail;

(b) if so, the time by which the above survey work 
is likely to be completed; and

(c) if not, the reasons for not starting the above 
survey work?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ): (a) Yes, Sir.

(b) The survey is likely to be completed by 31.12.97.

(c) Does not arise.

[English]

Export of Steel

2173. SHRI RAMASHRAYA PRASAD SINGH:
SHRI BHAKTA CHARAN DAS:

WHI the Minister of STEEL be pleased to state:

(a) whether there is an increase in the export of 
indigenous steel during the first nine months (April-Deeember) 
of the current financial year by 31.6 per cent;

(b) if so, the details thereof;

(c) whether the Government propose to fix target 
to further increase the export up to 50% during the next 
financial year;

(d) if so, the details thereof; and

(e) if not, the reason therefor?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI B/RENDRA PRASAD BAISHYA): (a) and (b) 
The estimated exports of finished steel by Main producers 
viz. Steel Authority of India Limited, Tata Iron & Steel 
Company Ltd. and Rashtriya Ispat Nigam Ltd. during the 
first nine months (April-December) of 1996-97 were 7.47 
lakh tonnes, showing an increase of about 36.6% as
compared to the corresponding period last year.

(c) to (e) As per the existing policy, export of iron and 
steel is freely allowed. Export of iron and steel and its 
destination depend on several factors such as domestic 
and international demand, domestic prices, steel prices in 
importing countries, etc. These factors are usually dynamic 
and change frequently. Based on prevailing market 
conditions, enterprises themselves explore and tap the 
export market. As such the Government does not fix targets 
for exports. However, the measures taken by the Government 
to facilitate exports include:

(i) Full convertibility of export earnings at market rate 
of exchange;

(ii) Facility available to Exporters to import their 
requirement of raw materials duty free under the 
Advance Licensing Scheme;

(iii) Refund of the duty paid on any imported or 
excisable material used in the manufacture of 
export goods; and

(iv) Exemption of export earnings from income-tax 
under Section 80 HHC.

[ Translation]

Welfare of Labourers
2174. SHRI PAWAN DIWAN:

SHRI MAHESH KUMAR M. KANODIA:
SHRI MOHAMMAD ALI ASHRAF FATMI:

Will the Minister of LABOUR be pleased to state:

(a) whether the Government have made any efforts 
for the welfare and development of unorganised labour;

(b) If so, the details thereof during each of the last 
three years; and

(c) M not, the reasons therefor?
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THE MINISTER OF LABOUR (SHRI M. ARUNA- 
CHALAM) (a) to (c) The Government have taken several 
steps for the welfare and development of the workers in 
the unorganised sector. A large number of existing labour 
laws like the Minimum Wages Act, the Payment of Wages 
Act, the Equal Remuneration Act, the Contract Labour 
(Regulation & Abolition) Act, the Bonded Labour System 
(Abolition) Act and the Inter-State Migrant Workmen 
(Regulation of Employment and Conditions of Service) Act

etc. are applicable on the workers in the unorganised 
sector. These look after their interests in terms of wages, 
working hours, social security etc. The Ministry of Labour 
are administering five Welfare Funds established by 
legislation to extend welfare and social security schemes 
in the fields of housing, educational, medical and recreational 
facilities for beedi, mine (limestone/dolomite, iron, 
manganese, chrome and mica) and cine workers. The 
expenditure incurred from these Funds during the last three 
years is as under: -

Name of the Fund Actual expenditure

1993-94 1994-95 1995-96 
(Rs. in lakhs)

Beedi Workers Walfare Fund 1661.76 2159.50 2523.77

Mica Workers Welfare Fund 191.49 203.21 226.83

Iron Ore Workers Welfare Fund 324.03 444.72 574.61

Lime Stone Workers Welfare Fund 295.96 275.65 322.59

Cine Workers Welfare Fund 4.55 9.20 7.43

A variety of rural development programmes like the 
Integrated Rural Development Programme (IRDP), Jawahar 
Rojgar Yojna (JRY), Development of Women and Children 
in Rural Areas (DWCRA), Training of Rural Youth for Self

Employment (TRYSEM), Employment Assurance Scheme 
(EAS) and National Social Assistance Scheme (NSAS) 
started recently etc., are being operated. Details of benefits 
provided under these schemes during the last three years 
are given below: -

Name of the scheme Benefits provided 1994-95 1995-96 1996-97

Integrated Rural 
Development 
Programme (IRDP)

Jawahar Rojgar Yojna 
(JRY)

Development of Women 
and Children in 
Rural Areas (DWCRA)

Training of Rural 
Youth for Self 
Employment (TRYSEM)

Employment Assurance 
Scheme (EAS)

No. of Families 
assisted

Employment 
generated (in lakh 
mandays)

No. of Women 
benefited

No. of Youths 
trained

Mandays generated 
(in lakhs)

During the Vlllth Plan, outlay for rural development has 
been raised from Rs. 10,650 crore to Rs. 30,000 crore. 
Outlay for animal husbandry, dairy & fisheries has also 
been substantially raised.

Agriculture and construction employ the largest number 
of workers in the unorganized sector. Two legislations 
namely the Building and Other Construction Workers 
(Regulation of Employment and Conditions of service) Act, 
1996 and the Building and Other Construction Workers

2215421

9517.07

592026

281874

2739.56

2089400

8958.25

697088

301651

3465.27

989631
(upto
(Dec., 96)

2591.59 
(upto 
Jan., 97)

514223 
(upto 
Jan., 97)

199668 
(upto Feb. 
1997)

1892.02 
(upto Dec., 96)

Welfare Cess Act, 1996 have been brought on the statute 
Book to regulate the working and service conditions of the 
construction workers and to provide for welfare measures 
to them. The legislation will benefit about 8.5 million 
construction workers.

Filling up of G.C.S. Posts

2175. SHRI BRIJ BHUSHAN TIWARI: Will the Minister 
of COMMUNICATIONS be pleased to state:


